| TEM NO. 103 COURT NO. 9 SECTI ON XI A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Cl VIL APPEAL NQ(s). 2871 OF 2007
STATE OF ORI SSA Appel lant (s)
VERSUS
ORI SSA PVT. MED. & DENTAL COLLEGES ASSCN Respondent ( s)
(Wth appl n(s) for inpleadnent and with office report ))

Wth C A No. 2872 of 2007 (Wth appln.(s) for
clarification/nodification of court’s order and with office report)

C. A. No. 2873 of 2007 (Wth appln.(s) for vacating interimorder and
early hearing and inpl eadnent)

C. A No. 2874 of 2007 (Wth appln.(s) for directions)

SLP(C) No. 2203-2204 of 2010 (Wth prayer for interimrelief and
of fice report)

SLP(C) No. 28576 of 2009 (Wth appln.(s) for perm ssion to place
addl . Docunents on record and with prayer for interimrelief and
of fice report)

SLP(C) No.29875-29876 of 2009 (Wth appln.(s) for exenption from
filing c/c of the inpugned judgment and with prayer for interim
relief and office report)

SLP(C) No. 30058-30059 of 2009 (Wth appln.(s) for stay and with
prayer for interimrelief and office report)

SLP(C) No. 30089-30090 of 2009 (Wth appln.(s) for permssion to
pl ace addl . docunments on record and with prayer for interimrelief
and office report)

SLP(C) No. 686 of 2010 (Wth prayer for interimrelief and office
report)

SLP(C) No. 16805 of 2010 (Wth prayer for interimrelief and office
report)

Date: 30/11/2010 These Appeal s and Petitions were called on for
heari ng t oday.

CORAM :
HON BLE MR, JUSTI CE B. SUDERSHAN REDDY
HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR
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For the appearing parties :

Di pankar P. Gupta, Sr. Adv.
Janar anj an Das, Adv.

Swet aketu M shra, Adv.

P. P. Nayak, Adv.

Ani t abh Bagchi, Adv.
S. K. Das, adv.
Sharni |l a Upadhyay, Adv.
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U U Lalit, Sr.Adv.



Sumant Bhardwaj, Adv.

M i dul a Ray Bhardawaj, adv.
S. Padi, Adv.

Ajit Kumar Gupta, Adv.

M1lind Kumar, Adv.
CA No. 2872/ 2010 Punam Kumari, Adv.

Abhi sth Kunmar, Adv.
C. A No. 2872/ 07

Applicant in A
7 & 8 of 2010

Parag P. Tripathi, ASG
M 1ind Kumar, Adv.

Arti CGupta, Adv.

Subir Patil, Adv.

Si bo Sankar M shra, Adv.
Prem Sunder Jha, Adv.
Prat hi ba M Singh, Adv.
Gaur ab Sharma, Adv.

Abhi nav Mukerji, Adv.

Aj ay Choudhary, Adv.

C. K. Sucharita, Adv.
P.N. Mshra, Sr.Adv.

Sharan M shra, Adv.
Charu Mat hur, Adv.
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. Shi bashish M sra, Adv.
SLP(c) 16805/ 10 Ms. Manjula Gupta, Adv.
M. Prashant Jha, Adv.

- 3-
For MCI
SLP(C) 686/ 10 M. A. Sharan, Sr.Adv.
M. Anit Kumar, Adv.
M. Somesh Chandra Jha, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
List in the second week of January, 2011 as part
hear d.

To retain its position.

(Sukhbir Paul Kaur) (Renuka Sadana)
Court Master Court Master



